FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for

Corporate Persons) Regulation, 2016
FOR THE ATTENTION OF THE CREDITORS OF M/s ABUTANI MERCANTILE PRIVATE LIMITED

RELEVANT PARTICULARS

(b) Details of authorized representatives are
available at

1 Name of corporate debtor M/s ABUTANI MERCANTILE PRIVATE LIMITED
2 Date of incorporation of corporate debtor 21.12.2000
3 Authority under which the corporate debtor is | REGISTRAR OF COMPANIES- GUWAHATI
incorporated/registered
4 Corporate Identity No/Limited Liability | U70101AS2000PTC006382
Identification No. of corporate debtor
5 Address of the registered office and principal office | Regd Office:- G.S Road Six Mile Khanapara,
(if any) of the corporate debtor Guwahati, Assam, India -781022
6 Insolvency commencement date in respect of the | 04.12.2025
corporate debtor
7 Estimated date of closure of insolvency resolution | 02.06.2026 (180 days from the insolvency
process commencement date)
8 Name and registration number of the insolvency | KAMAL AGARWAL
professional acting as interim  resolution | IBBI/IPA-001/IP-P00868/2017-18/11466
professional
9 Address and e-mail of the interim resolution | 487/27 SCHOOL ROAD, NEAR PEERAGARHI METRO
professional, as registered with the Board STATION, NEW DELHI- 110087
e-mail:-advocate.kamal.aggl@gmail.com
10 | Address and e-mail to be used for correspondence | 487/27 SCHOOL ROAD, NEAR PEERAGARHI METRO
with the interim resolution professional STATION, NEW DELHI- 110087
e-mail:-cirp.abutanimercantile@gmail.com
Mob:- 9811138823
11 | Last date for submission of claims 18.12.2025
12 | Classes of creditors, if any, under clause (b) of sub- | NA
section (6A) of section 21, ascertained by the interim
resolution professional
13 | Names of Insolvency Professionals identified to act | NA
as Authorized Representative of creditors in a class
(Three names for each class)
14 (a) Relevant Forms and Web Link:-

https://ibbi.gov.in/en/home/downloads
Physical Address — NA

Notice is hereby given that the Hon’ble National Company Law Tribunal Guwahati Bench has ordered the
commencement of a corporate insolvency resolution process of M/s ABUTANI MERCANTILE PRIVATE
LIMITED vide its order dated 04.12.2025 in CP(IB)/9/GB/2025

The creditors of M/s ABUTANI MERCANTILE PRIVATE LIMTED, are hereby called upon to submit their
claims with proof on or before 18.12.2025 to the interim resolution professional at the address mentioned
against entry no 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit their claims with proof in person, by post or by electronic means,

Submission of false or misleading proofs of claim shall attract penalties.

Date:- 05/12/2025
Place:- New Delhi

Relevant

forms for submission of

claims

(KAMAL AGARWAL)

Interim Resolution Professional
IBBI/IPA-001/1P-P00868/2017-18/11466

may be downloaded from

https://www.ibbi.gov.in/home/downloads Form B-Operational Creditors, Form C-Financial Creditors,

Form D-Workman/ Employee, Form F- other creditors.



https://ibbi.gov.in/en/home/downloads
https://www.ibbi.gov.in/home/downloads

SATURDAY, DECEMBER 6, 2025

Tripura CM calls for
push to tea sector

CORRESPONDENT

AGARTALA, Dec 5: Tripura Chief Minister Dr Manik
Saha has called on the Tripura Tea Development Corpora-
tion (TTDC) to adopt a proactive strategy towards be-
coming a self-reliant organisation and focus on employ-
ment generation. The appeal came during a review meet-
ing held at the Civil Secretariat on Thursday with senior
officials of the Industries and Commerce Department and
TTDC authorities.

According to TTDC chairman Samir Ranjan Ghosh, the
corporation has made a notable improvement in curbing
losses, reducing the financial deficit from Rs 5.4 crore in
2023-24 to Rs 2.81 crore in 2024-25.

The Chief Minister stressed that Tripura tea, known
for its taste and aroma, must maintain its quality while
undertaking aggressive marketing to increase revenue.
He also urged officials to promote the “vocal for local”
initiative by ensuring higher consumption of Tripura tea
within the State.

Industry officials stated that Tripura’s annual tea pro-
duction in 2024 stood at 90 lakh kg. The State currently
has five tea gardens under the TTDC, 13 cooperative-
run estates, 36 private estates, and around 2,800 small
growers.

To improve worker welfare, daily wages have been
raised from Rs 105 to Rs 204, upgrade of the Brah-
makund Tea Processing Centre has been completed, and
a new small-scale processing factory has been estab-
lished in the Machmara estate of North Tripura.

MAJULI UNIVERSITY OF

CULTURE
RECRUITMENT NOTICE

Majuli University of Culture invites applications from
eligible Indian citizens for the post of Registrar, Majuli
University of Culture, Assam. The last date of receipt of
filled-in applications is 31/12/2025.

For detailed information, other terms and conditions and
application form, intending candidates may visit the
University website: www.muoc.ac.in.

Sd/- Registrar i/c, Majuli University of Culture

E-mail: admn@apexbankassam.com Website: www.acab.bank.in

RECRUITMENT OF MANAGING DIRECTOR FOR THE ASSAM CO-OPERATIVE

APEX BANK LTD. HEAD OFFICE: PANBAZAR: GUWAHATI - 781 001

Applications are invited from eligible Indian Citizens for the post of
MANAGING DIRECTOR of the Assam Co-operative Apex Bank Ltd.,
H.O., Panbazar, Guwahati

1) The person may preferably not be above 55 years of age at the
time of the appointment.

2) The candidate to be appointed as MANAGING DIRECTOR shall at
least be a
i)  Graduate with CAIIB/ DBF/ Diploma in Cooperative Business

Management or equivalent qualification or
ii) Chartered/ Cost Accountant or
iii) Post graduate in any discipline.

3) The person shall have at least 8 (eight) years work experience
at the middle/ senior level in the banking sector. Senior/ middle
level for the purpose shall be taken as the third level (scale/ cadre)
onward (i.e. excluding the first two levels (scales/ cadres) in the
officers cadre, or as the highest two levels (scales/ cadres) below
the level of CEO.

4) The person must be well conversant with the local language.

5) In-service applicants should apply through proper channel.

6) Pay and Allowances negotiable.

Application in plain paper addressed to “The Chairman” containing

complete and full bio-data of the applicant along with 2(two) recent

passport size photographs and self -attested copies of all testimonials
in support of Age, qualification, experience etc. along with declaration
as per proforma given below should be sent in a closed envelope
superscribing thereof “Application for the Post of Managing Director”
and should reach by Post/ courier service at the following address
of the bank within 20 (twenty) days from the date of publication of
this advertisement. Application may also be submitted directly at

Chairman’s office of the Bank within the period specified above.

The proforma for detail information may be downloaded from bank’s

website www.acab.bank.in. For any clarification, the General Manager,

Administration Deptt. (HO) of the Bank may be contacted at Telephone

No. 0361-2637826, (+91) 7086076584.

THE CHAIRMAN,

THE ASSAM CO-OPERATIVE APEX BANK LTD.,

H.B. ROAD, PANBAZAR, GUWAHATI - 781001, (ASSAM)

Date: 05-12-2025

Sd/- Chairman

FORM A
Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulation, 2016
FOR THE ATTENTION OF THE CREDITORS OF
M/s ABUTANI MERCANTILE PRIVATE LIMITED

RELEVANT PARTICULARS

-

Name of corporate debtor M/s ABUTANI MERCANTILE PRIVATE LIMITED

~

Date of incorporation of corporate |21.12.2000
debtor

w

Authority under which the REGISTRAR OF COMPANIES- GUWAHATI
corporate debtor is incorporated/

registered

F'S

Corporate Identity No/Limited|U70101AS2000PTC006382
Liability ldentification No. of]
corporate debtor

o

Address of the registered office|Regd Office:- G.S5 Road Six Mile Khanapara,
and principal office (if any) of the| Guwahati, Assam, India -781022
corporate debtor

o

Insolvency commencement date(10.11.2023
in respect of the corporate debtor

~

Estimated date of closure of insol-| 02.06.2026 {180 days from the insolvency
vency resolution process commencement date)

-3

Name and registration number of| KAMAL AGARWAL
the insolvency professional acting| IBBI/IPA-001/IP-P00868/2017-18/11466
as interim resolution professional

©

Address and e-mail of the interim|487/27 SCHOOL ROAD, NEAR PEERAGARHI METRO
resolution professional, as regis-| STATION, NEW DELHI- 110087
tered with the Board e-mail:-advocate.kamal.aggl@gmail.com

1

=3

Address and e-mail to be used for|487/27 SCHOOL ROAD, NEAR PEERAGARHI METRO
correspondence with the interim| STATION, NEW DELHI- 110087

resolution professional e-mail:-cirp.abutanimercantile@gmail.com

Mob:- 9811138823

11 |Last date for submission of claims|18.12.2025

12 |Classes of creditors, if any, under|NA
clause {b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional

1

3

Names of Insolvency Profession-|NA
als identified to act as Authorized
Representative of creditors in a
class (Three names for each class)

1

=

(a) Relevant Forms and Web Link:-
(b} Details of authorized represen-| https:/fibbi.gov.infen/fhome/downloads
tatives are available at Physical Address — NA

Notice is hereby given that the Hon'ble National Company Law Tribunal Guwahati Bench has
ordered the commencement of a corporate insolvency resolution process of M/s ABUTANI
MERCANTILE PRIVATE LIMITED vide its order dated 04.12.2025 in CP(IB)/9/GB/2025

The creditors of M/s ABUTANI MERCANTILE PRIVATE LIMTED, are hereby called upon to
submit their claims with proof on or before 18.12.2025 to the interim resolution professional at|
the address mentioned against entry no 10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit their claims with proof in person, by post or by electronic means.
Suk ion of false or misleading proofs of claim shall attract penalties.

(KAMAL AGARWAL)

Interim Resolution Professional
IBBI/IPA-001/IP-P00868/2017-18/11466

Relevant forms for submission of claims may be downloaded from
https:/iwww.ibbi.gov.infhome/downloads Form B-Operational

Date:- 05/12/2025 Creditors, Form C-Financial Creditors, Form D-Workman/

Place:- New Delhi

Employee, Form F- other creditors_.
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Scindia launches slew of
DoNER projects in Nagaland

Schemes relating to infrastructure, public services and
connectivity valued at Rs 646.39 cr

CORRESPONDENT

DIMAPUR, Dec 5: Union
Communications and DONER
minister Jyotiraditya Scindia
today inaugurated and
launched major development
projects under the DoNER
Ministry, amounting to Rs
646.39 crore, in Kohima, sig-
nalling a significant push to-
ward strengthening infra-
structure, public services, and
connectivity in the State.

Five projects were inaugu-
rated across the Power, School
Education, and PWD (R&B)
departments. Under the Pow-
er Department, the upgrade
of the 132 kV substation at
Nagarjan, Dimapur, has been
completed at a cost of Rs 24.46
crore to enhance power trans-
formation capacity.

Under the School Educa-
tion Department, two
projects were inaugurated —
the In-Service Teachers
Training-cum-Examination
Centre with residential facil-

ities built at a cost of Rs 20
crore, and the implementa-
tion of IT infrastructure in 190
schools across Nagaland at a
cost of Rs 18.95 crore.
Under PWD (R&B), two
major road projects were
completed — the upgrade of
the Chendang Saddle-Nok-
lak Road at a cost of Rs
45.59 crore and the im-
provement of AT Road
from Tsusangra to Impur
Junction, including bridges,
at a cost of Rs 93.98 crore.
Meanwhile, the foundation

&

Shrl T. R ZELIANG

uty Chief Minister,
ation and National Highways, Nagaland
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stones of 11 new projects were
also laid across the Health and
Family Welfare, Youth Resourc-
es and Sports, I'T and Commu-
nication, Power, and PWD
(R&B) departments.

Under the Health and
Family Welfare Department,
foundation stones of a multi-
speciality hospital at Chu-
moukedima costing Rs 58.72
crore and a 50-bed hospital
in the Peren district head-
quarters at Rs 44.65 crore,
were laid.

Speaking at a public pro-

DoNER Minister attends
stone pulling ceremony

BHADRA GOGOI

DIMAPUR, Dec 5: Naga-
land Chief Minister Neiphiu
Rio, in collaboration with the
Tourism Department, host-
ed the ceremonial stone pull-
ing ceremony at Touphema
village in Kohima district on
Friday in the presence of
Union Communications and
DoNER Minister Jyotiradit-
ya Scindia as the chief guest.

The ceremony is a major
event of the ongoing Horn-
bill Festival.

Scindia, in his address, said
that the stone pulling cere-
mony was not a task for the
participants, but embodies
the combination of union of
body, mind, soul, heart and
spirit. He thanked Rio and the
people of the State for invit-

%3
;

ing him to the most impor-
tant ceremony of Nagaland.
In commemoration of the
Hornbill stone pulling, a cul-
tural extravaganza was held
at the Touphe Phezou resort
where Rio greeted Scindia
and thanked him for being
part of the festival.
Meanwhile, the fifth day of
the Hornbill Festival at the

Naga Heritage village in Kisa-
ma on Friday showcased a
vibrant array of traditional
performances. The day high-
lighted the cultural diversity
and heritage of Nagaland,
drawing visitors into the tra-
ditions, history and commu-
nal spirit of the tribes, fea-
turing rich cultural presen-
tations by various tribes.

Injured American scribe
recovering in Mizoram

CORRESPONDENT

AIZAWL, Dec 5: An Amer-
ican journalist injured in a re-
cent landmine explosion in
Myanmar’s northern Chin
state is undergoing treat-
ment at Ebenezer Hospital
here, according to hospital
officials.

The reporter, identified as
Collin Mayfield, was admitted
on Monday after being evacu-

ated from Tedim township,
where he had been covering
clashes between the Myan-
mar military and the Chin re-
sistance. Doctors at the pri-
vate hospital said he required
surgery, but is now stable.
“Two of his toes were blown
off in the blast, but he is out of
danger,” a medical source said,
adding that a prolonged recov-
ery period is expected.
Information received here

indicates that Mayfield was
injured on November 18
while accompanying PDF-
Zoland fighters near
Kennedy Peak, a 2703-me-
tre summit within Tedim
township, when he stepped
on a landmine amid an active
battlefront.

Tedim township has seen
heavy fighting in recent
weeks, particularly around
Taingen and Bekang villages.

Army climbers conquer
Mount Kangto 1n Arunachal

CORRESPONDENT

ITANAGAR, Dec 5: In a
landmark achievement, an In-
dian Army mountaineering
team from the Eastern Com-
mand has successfully scaled
Mount Kangto (7,042 me-
tres) — the highest peak in
Arunachal Pradesh, which is
regarded as a sentinel of the
Kameng Himalayas.

The ascent was made
through the extremely chal-
lenging southern route,
marking the first recorded
successful summit of the for-
midable Mount Kangto, a De-
fence spokesman said today.

The victorious team was
formally “flagged in” by Lt

General RC Tiwari, Army
Commander, Eastern Com-
mand, who commended the
mountaineers for their ex-
ceptional courage, discipline,
and perseverance in the face
of extreme adversity.

The 18-member expedi-
tion team was flagged off on
November 3 last from a for-
ward base by the General
Officer Commanding, Gajraj
Corps. The team navigated
through some of the most
hostile terrain in the East-
ern Himalayas, enduring
rarefied air at extreme alti-
tudes, sub-zero tempera-
tures, treacherous ice ridg-
es, yawning crevasses, and
near-vertical ice walls.

Despite these harsh con-
ditions, the climbers dis-
played the hallmark qualities
of the Army — unmatched
grit, teamwork, profession-
alism and indomitable spirit
— ultimately achieving a feat
that had long eluded the
mountaineering community,
a release from Guwahati-
based Defence PRO Lt Col
Mahendra Rawat stated.

The historic ascent of
Mount Kangto not only high-
lights the Indian Army’s com-
mitment to operational ex-
cellence and exploration but
also stands as a tribute to the
grandeur and untamed beau-
ty of the Eastern Himalayas,
the release added.

gramme at Tuophema, Scin-
dia thanked the people of
Nagaland for their warmth,
hospitality and cultural vi-
brancy, stating that his expe-
rience over the last 36 hours
made him feel blessed to
serve the eight States of the
North East.

He emphasised that the
region is no longer the last
frontier, but has become the
first frontier of India, serv-
ing as the gateway to South-
east Asia with immense eco-
nomic and tourism potential.

i s, _ Air Quality
L .. Index (AQI)

December 05, 2025
(Average of past 24 hours)

City/ Index |Air

Town Value |Quality
Guwahati | 93 Satisfactory
Nalbari | -- -

Nagaon |62 |Satisfactory
Sivasagar| 63 Satisfactory
Silchar | 50 Good

ﬁ Pollution Control
= Board, Assam

WEATHER
NorthEast

Forecastfor NE: Dry weather
likely to prevail over Arunachal
Pradesh, Assam, Meghalaya,
Nagaland, Manipur, Mizoram
and Tripura. No large change
inMinimum Temperature very
likely over the region. Shallow
to Moderate fog very likely to
occur atisolated pockets over
Arunachal Pradesh, Assam,
Meghalaya, Nagaland,
Mizoram, ManipurandTripura.

Warning: Dense fog very
likely to occur at isolated
pockets over Assam,
Meghalaya, Nagaland,
Manipur, Mizoram & Tripura.

Dibrugarh Tezpur
Max : Min | Max Min
282 11.2126.0 144
Silchar Dhubri
Max Min | Max Min
274 142 25.3.15.0
Jorhat N. Lakhimpur
Max Min Max : Min
26.0 125 28.4.12.0
Shillong Kohima
Max Min | Max : Min
194 74 18.8§7.8
Pasighat [tanagar
Max Min Maxi Min
27.2:14.0 23.3§14.8
Imphal Agartala
Max Min Max ; Min
24.1: 6.8 29.0§13.0

Duty Meteorological Officer,
Regional Meteorological
Centre, Guwahati

Indian Institute of Technology Guwahati

Research & Development Section
Guwahati-781039, Assam

Walk in interview for various positions under some sponsored
projects in the DEPT OF BSBE, IIT Guwahati. For detailed
advertisements may please visit https://www.iitg.ac.in/

iitg_recruitment HOS (R&D)

o7 ASSAM POWER DISTRIBUTION COMPANY LIMITED

(A Govt. of Assam Public Limited Company)

PUBLIC NOTICE

This is for general information to the public that the newly constructed
33KV MES Feeder originating from 33/11KV Hazelbank Grid Sub-Station
to 33/11KV Air Force Station Mohanbari has been completed under
the LOA No-CGM(D&S)/UAR/APDCL/33KV MES Feeder, Dibrugarh/
Tender/2024/36 Dtd. 01.03.2025. In this connection the 33KV MES
Feeder of overhead line length of 7.5 Ckm. (approx) as mentioned
below which is being completed and will be charged at rated voltage at
any time on 08-12-2025 or thereafter.

Sl. | Name of | Emanating
No.| feeder |Sub-Station

33kV MES|33/11kV

Route of the line passing through the
location as mentioned below

Hazelbank DSS, Maijan Bill, Greenwood

1 Feeder Hazelbank |T.E., Airport Backside, Monohari 11 No Line
Grid Sub- T.E., Titadimoru Chariali, DPS front and MES
Station Control room.

The Public is hereby requested to maintain the horizontal as well
as vertical clearances from the live conductor as specified under IE
rules, 1956. Climbing on poles or attempt to touch the conductor of
the above-mentioned lines is strictly prohibited and for any kind of
accident, death or untoward incidents due to interference with the
lines, APDCL shall not be responsible in anyway.

EA/AdVt/25-26/94

Sd/- Assistant General Manager
Dibrugarh Electrical Division, APDCL (UAR), Dibrugarh
Please pay your energy bill on time and help us to serve you better!
-
EEB] State Bank of India
STRESSED ASSETS RECOVERY BRANCH, JORHAT

Na-Ali, M G Road, Jorhat, Opp. ASEB Building, PIN-785001 (Assam)
Tel No:0376-2300193 / 2300204

Appendix - IV-A
[See Proviso to rule 8 (6)]

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002
Notice is hereby given to the public in general and in particular to the Borrower(s)
and Guarantor(s)thatthe below describedimmovable property mortgaged/charged
to the Secured Creditor, the Physical possession of which has been taken by the
Authorised Officer of State Bank Of India, the Secured Creditor, will be sold on“ As is
Whereis”, Asis Whatis” and Whatever there is” basis on 24.12.2025, for recovery of
Rs. 32,79,762 (Rupees Thirty Two Lakhs Seventy Nine Thousand Seven Hundred and
Sixty Twoonly)ason 17.12.2020 +furtherinterest, cost, charges &other expenses etc
thereon due tothe secured creditor from Kandarpa Sarmah. The reserve price will be
Rs. 18,00,000.00 and the earnest money deposit will be Rs. 1,80,000.00.

Short Description of Immovable Property
Property ID : SBIN200054261342

All that part and parcel of the property consisting of a plot of Land measuring 4
Katha, 11 Lecha and an Assam Type Building situated thereon covered by Dag No.:
737PattaNo.:53atSumdar Gaon, Mouza: Dupdor, Amguri, Dist.: Sivasagar, Assam
inthe name of Mr. Kandarpa Sarmah. Bounded by:- North : Land of Sri Rameswar
Borah, South:: Land of SriMakhmal Gogoi, East : Land of Sri Rameswar Borah, West
: Private Road & land of Sri Anil Borah

For detailed terms and conditions of the sale, please refer to the link provided in
State Bank of India, the secured Creditors website:
https://sbi.co.in/web/sbi-in-the-news/auction-notices/sarfaesi-and-others
https://baanknet.com/

SBI Website E Auction Website Photographs
. "-'“f".n.. H 1L 5
E*:%* o aita
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Date: 04.12.2025 Authorised Officer,

State Bank of India, SARB Jorhat

Place: Jorhat
m] State Bank of India
STRESSED ASSETS RECOVERY BRANCH, JORHAT
Na-Ali, M G Road, Jorhat, Opp. ASEB Building, PIN-785001 (Assam)
Tel No : 0376-2300193 / 2300204

Appendix-IV-A
[See Proviso to rule 8 (6)]
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act,2002
read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules,2002
Notice is hereby given to the publicin general and in particular to the Borrower(s),
Guarantor(s) and Legal Heir(s) that the below described immovable property
mortgaged/charged to the Secured Creditor, the physical possession of which has
beentaken bythe Authorised Officer of State Bank Of India, the Secured Creditor, will
besoldon”AsisWhereis”, AsisWhatis” and Whatever thereis” basis on 24.12.2025,
for recovery of Rs. 25,62,678.04 (Rupees Twenty Five Lakh Sixty Two Thousand Six
Hundred Seventy Eightand Four Paise only) as on 26.03.2025 +furtherinterest, cost,
charges & other expenses etc thereon due to the secured creditor from Shri Rajib
Borthakurand Smt. Tinamoni Gogoi. The reserve price willbe Rs. 65,73,000.00 and
the earnest money deposit will be Rs. 6,57,300.00
Short Description of Immovable property
Property ID : SBIN400018821751
A plot of land measuring 1 Katha 14 Lechas along with a two storied RCC building
covered byDag No.590, PattaNo. 171situated atvillage-Kumargaon, Mouza-Dergaon,
District-Golaghat, Assam-785614 owned and possessed by Shri Rajib Borthakur.
Bounded :- On the North by: PW.D Road, On the South by : Debogram BB Girls High
School, On the East by: Pattadar, On the West by : Pronob Borthakur.
For detailed terms and conditions of the sale, please refer to the link provided in
State Bank of India, the secured Creditors website:
https://sbi.co.in/web/sbi-in-the-news/auction-notices/sarfaesi-and-others

https://baanknet.com/
SBI Website

E Auction Website Location

9o

Authorised Officer
State Bank of India, SARB Jorhat

Date: 04.12.2025
Place: Jorhat

OSBI

Na-Ali, M G Road, Jorhat, Opp. ASEB Building, PIN-785001 (Assam), Tel No : 0376-2300193 / 2300204

State Bank of India

STRESSED ASSETS RECOVERY BRANCH, JORHAT

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act,2002 read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules,2002
Notice is hereby given to the public in general and in particular to the Borrower(s), Guarantor(s) and Legal Heir(s) that
the below described immovable property mortgaged/charged to the Secured Creditor, the physical possession of which
has been taken by the Authorised Officer of State Bank Of India, SARB Jorhat the Secured Creditor, will be sold on “ As is
Whereis”, Asis Whatis” and Whatever there is” basis on 24-12-2025, for recoveryRs. 2,11,33,237.00 (Rupees Two Crores
Eleven lakhs Thirty Three Thousand Two Hundred and Thirty Seven only) as on 20.02.2025 with further interest from
20.02.2025 and incidental expenses, costs, etc thereon due to the secured creditor from M/s Heron Tractors, represented
by its partners/guarantors Shri Parag Jyoti Saikia and Shri Rajib Borthakur. The reserve price will be Rs. 29,97,000.00 and
the earnest money deposit will be Rs. 2,99,700.00.

Short Description of Immovable property

Property ID: SBIN400064307930

Equitable Mortgage over land measuring 00B 00K 13 L covered by Dag No. 2079 & Dag No. 2080, Patta No. 989 situated at
CourtRoad, Golaghat Town, Mouza Moukhowa,P.0/P.S Golaghat, Dist-Golaghat, Assam, standing in the name of Shri Porag
Jyoti Saikia and Rajib Borthakur. Bounded by :- On the North: Land of Sandha Ghosh, On the South: Land of Dul Baruah, On
the East: Land of Dul Baruah, On the West: Road.

For detailed terms and conditions of the sale, please refer to the link provided in State Bank of India, the secured

Creditors website:

https://sbi.co.in/web/sbi-in-the-news/auction-notices/sarfaesi-and-others

https://baanknet.com/

Appendix-1IV-A
[See Proviso to rule 8 (6)]

SBI Website

E Auction Website

Property Location Photographs

B

Date: 04.12.2025
Place: Jorhat

Authorised Officer
State Bank of India, SARB Jorhat




SUNDAY, DECEMBER 7, 2025

_“opmyg Air Quality
..Index (AQI)

December 6, 2025
(Average of past 24 hours)

City/ Index | Air

Town Value | Quality
Guwahati [137 | Moderate

| Nalbari |51 Satisfactory
Nagaon |76 Satisfactory
Sivasagar| 61 Satisfactory
Silchar |59 Satisfactory

& Pollution Control
wx Board, Assam

WEATHER
NorthEast

Forecast for NE States: Dry
weather likely to prevail over
Arunachal Pradesh, Assam,
Meghalaya, Nagaland,
Manipur, Mizoram and
Tripura. No large change in
minimum temperature very
likely over the region. Shallow
to moderate fog very likely to
occur at isolated pockets over
Arunachal Pradesh, Assam,
Meghalaya, Nagaland,
Mizoram, Manipur and
Tripura.

Warning: Densefog very likely
to occur at isolated pockets
over Assam, Meghalaya,
Nagaland, Manipur, Mizoram
and Tripura.

Dibrugarh Tezpur
Max @ Min | Max | Min
27.4:10.0/25.5:14.0
Silchar Dhubri
Max | Min | Max | Min
27.4 13.2125.1 15.0
Jorhat N. Lakhimpur
Max | Min | Max i Min

266 11.9(284 114

Shillong
Max : Min

179 75

[tanagar
Max | Min
22.5 14.6

Kohima
Max Min
194 86

Imphal
Max : Min

235:6.0

Aizawl
Max | Min
232:13.0

Agartala

Max Min
28.3:125

Duty Metaoro-
logical Officer,
Regional Meleo-
rological Centre,
Guwahati

Pasighat
Max : Min

272136

Fake note
racket busted

ITANAGAR, Dec 6: Naha-
rlagun Police have busted a
counterfeit currency racket
and arrested four persons.
They also recovered fake cur-
rency notes ‘worth’ Rs
1,12,000, Naharlagun SP Dr
Nyelam Nega said. The op-
eration was conducted follow-
ing the filing of an FIR on De-
cember 2. — Correspondent

CORRESPONDENT

AGARTALA, Dec 6:
Tripura Leader of Opposition
(LoP) and State CPI(M) sec-
retary Jiten Chowdhury has
asked the Tripura Govern-
ment to reconsider the issue
of the 10,323 retrenched
teachers of the State in the
light of the recent Calcutta
High Court division bench
verdict concerning 36,000
teachers in West Bengal.

Speaking to media persons
here, Chowdhury said that
the termination of teachers’
jobs in Tripura had occurred
purely on procedural
grounds, with no allegations
of corruption. In contrast, he
noted that the West Bengal
case involved extensive cor-
ruption charges and wide-

spread irregularities in re-
cruitment, which had led to
the dismissal of thousands of
teachers.

“If the division bench of
the Calcutta High Court can
compassionately consider
the suffering of 36,000 fami-
lies, why cannot similar con-
sideration be made for the
10,323 teachers of Tripura?”
he asked.

The LoP urged the State
Government to either ap-
proach the court seeking re-
instatement or enact a vali-
dation law to protect the
jobs, as suggested by emi-
nent jurists.

Chowdhury further ar-
gued that the recruitment of
the 10,323 teachers was car-
ried out on the basis of a pol-
icy framed in 1980 — not un-

INORTH EAST

Tripura LoP seeks review of
1ssue of retrenched teachers

THE ASSAM TRIBUNE, GUWAHATI 7

THE CRUX OF THE MATTER

10,323 teachers were sacked in 2014 after the HC quashes recruitment rules

These recruitment rules were framed by then Left Front Govt in 1980

The HC verdict was upheld by the Supreme Court in 2017

der the purported 2003
rules, as claimed by petition-
ers challenging the appoint-
ments. He pointed out that
the alleged 2003 rules had
never been notified in the
State gazette, a fact support-
ed by documents submitted
in court by the terminated
teachers.

“In such circumstances,
how can thousands of jobs be
abolished through a single
notification, in violation of
the Constitution and estab-
lished legal procedures?” he
asked. Chowdhury added
that the matter should be

reviewed in the context of
the ruling BJP’s commit-
ments made in its Vision
Document prior to the 2018
Assembly elections.

He stressed that the issue
should also be viewed from a
humanitarian perspective,
asserting that “it is never too
late to correct a past wrong”.

Chowdhury noted that
several other employees
and teachers recruited un-
der the 1980 policy and
rules continue to serve in
various government depart-
ments, underscoring the
need for a comprehensive re-

examination.

He further said that the sit-
uation of the 10,323 teach-
ers has changed over the
years, with some securing
new employment while oth-
ers have crossed the age
limit for recruitment in gov-
ernment service.

In Tripura, the services of
10,323 teachers were ter-
minated in 2014 after the
High Court struck down the
recruitment rules framed by
the then Left Front Govern-
ment in 1980. The Supreme
Court later upheld the High
Court verdict in 2017.

Nagaland sends first Zanthoxylum

consignment to Dabur India unit

CORRESPONDENT

DIMAPUR, Dec 6: The Na-
galand Bio-Resource Mission
flagged offits first consignment
of Zanthoxylum (michinga/
tomar) seeds to Dabur India
Limited’s North East unit at
Tezpur in Assam from the
State Institute of Rural Devel-
opment (SIRD) in Kohima to-
day, marking a milestone in the
commercialisation of Naga-
land’s bio-resources.

Chief Secretary Sentiya-
nger Imchen flagged off the
consignment in the presence
of senior officials from Dabur
India Limited, New Delhi,
representatives of the State
Government, entrepre-
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Nagaland Chief Secretary Sentiyanger Imchen flagging off a consignment of Zanthoxylum in

Kohima on Saturday. — Photo: Bhadra Gogoi

neurs, and farmers.
Speaking at the event, Im-
chen said that Nagaland has
tremendous potential in me-
dicinal plants and herbs. He

added that the Nagaland Bio-
Resource Mission was
formed to optimise and real-
ise this economic value, add-
ing over the past decade, the

mission has catalogued me-
dicinal and aromatic plants
across the State, which was
a critical step towards com-
mercialisation.

Meghalaya Govt ends 45-yr-old
land dispute with local community

STAFF CORRESPONDENT

SHILLONG, Dec 6: The
Meghalaya Government has
handed over 128 acres of land
to the local community at
Saitsophen in Sohra, there-
by settling a 45-year-old liti-
gation.

The dispute over owner-
ship of the land between the
State Government and the
‘Elaka’ (local traditional ad-
ministration) Saitsohpen be-
gan in 1982. Due to the liti-
gation, villagers were unable
to register their land, build

homes, or access housing and
education loans.

Many construction efforts
were halted, and residents
received repeated show-
cause notices. This has now
come to an end with the re-
turn of the land to the com-
munity and signing of an
agreement between the
Government and the Elaka
on Saturday.

Deputy Chief Minister
Prestone Tynsong traced the
root of the land issue to the
early 1820s, when land in this
region was handed to the

British administration.

Saitsophen is an important
area within the Sohra subdi-
vision. Tynsong described
Saitsohpen as the “brain of the
subdivision” due to the pres-
ence of several government
offices there. It is also an im-
portant tourist destination.

Meanwhile, Sosthenes So-
htun, Minister of General Ad-
ministration Department,
said that despite criticism, the
Government has worked
tirelessly to complete long-
pending tasks of returning
the land to the people.

He described the agree-
ment as a crucial milestone
and said that resolution of the
land dispute would open the
doors to faster development
and better opportunities for
the local population.

Due to the litigation, sev-
eral development projects in
the area could not be taken
up. The Meghalaya Govern-
ment is hopeful that these
projects, including a Rs 114-
crore scheme, would now be
cleared for implementation
and faster development of
the people of the area.

Scindia winds
up 3-day tour
of Nagaland

DIMAPUR, Dec 6: Union
minister Jyotiraditya Scindia
today said Nagaland’s cultur-
al depth, craftsmanship, and
emerging economic strength
deserve far greater national
and global attention.

Speaking to reporters at
the Dimapur airport before
wrapping up his three-day
visit to the State, Scindia
emphasised that Nagaland
must not be seen only
through the lens of the
Hornbill Festival.

The Union Minister for
Communications and Devel-
opment of North Eastern
Region said his engagements
in Nagaland - from witness-
ing the traditional stone-pull-
ing ceremony to interacting
with handloom, handicraft
and blacksmith artisans —re-

vealed “an amazing experi-

ence” and showcased the im-
mense potential embedded in
the people, culture and her-
itage of the State.

“It is not only a festival.
The potential that Nagaland
has in its people, its rich cul-
ture and heritage is some-
thing the world must be
aware of and must come and
experience. Please don’t
limit Nagaland only to the
Hornbill Festival,” he said.

Scindia also highlighted
the promise of Nagaland’s
coffee sector, after visiting
Arabica and Robusta planta-
tions. He hailed the State’s
bean quality, branding and
packaging, describing them
as “nothing short of world-
class”. - PTI

Me gong Festival gets off to spectacular start

lovers. — Photos: Correspondent

Star-studded line-
up of global,
national and local
music artistes take
the stage in the
Garo Hills
cultural
extravaganza

BIPLAB KR DEY

TURA, Dec 6: The fifth
edition of the Me’gong Fes-
tival showcasing the vibrant
culture and heritage of the
Garo Hills region of Megha-
laya, kicked off to a spectacu-
lar start on Friday evening.

Chief Minister Conrad Sang-
ma was present in the open-
ing ceremony of the flagship
cultural extravaganza, which
drew visitors in thousands.

American pop-rock legend
Richard Marx set the tone
for the evening by belting out
his evergreen hits like ‘Right
Here Waiting’, ‘Now and For-
ever’, ‘Satisfied’, ‘Endless
Summer Nights’, and ‘Mag-
ic Hour’ (from his new al-
bum, After Hours, releasing
next year).

“I am so happy to be here
with you tonight. It has been
a while since I have been to
India. And, the first time here
at the Me’gong festival. Very
happy to see you guys,” the
Grammy-winning singer-

songwriter said.

Hindi playback singer
Neeti Mohan cast a spell on
the audience with her pow-
er-packed rendition of Bol-
lywood chartbusters like
‘Ishq Wala Love’, ‘Jiya Re’,
Tu Hain Toh’, and ‘London
Thumakda’.

However, it was her
heartfelt tribute to music
icon Zubeen Garg that made
her performance memora-
ble. Neeti sang ‘Mayabini’, a
song that is on the lips of
every ardent fan of Garg af-
ter his passing in Septem-
ber this year. Significantly,
the Assamese singer was
born at Tura, the present
headquarters of West Garo
Hills district.

PICTURE-PERFECT: (from L) American pop-rock star Richard Marx gets the crowd in the mood, Bollywood singer Neeti Mohan

The tempo then shifted
to soulful reggae as Julian
Marley, son of the legen-
dary Bob Marley, brought
global rhythms to the Garo
Hills. Electronic sensation
Nucleya capped the night
with an explosive set that
transformed the festival
grounds into a high-energy
dance arena.

Meghalaya’s home-grown
artistes also shone alongside
the global icons with stand-
out performances by Hay-
stack Ladies, Strum Stories,
and Ahaia, each bringing dis-
tinct sounds rooted in local
identity.

A major highlight of the
evening was the appearance
of the Top 7 finalists of the

b o

Chief Minister’s Meghalaya
Grassroots Music Project,
which has become the
State’s most transformative
programme for emerging
artistes.

The venue was also abuzz
with culinary excitement as
the ‘Great Garo Hills Cook
Off’ returned with renewed
energy. Adding national visi-
bility and prestige to the con-
test was the presence of
Nambie Jessica Marak, the
runner-up of MasterChef In-
dia Season 8, who joined as a
special guest to help finalise
the winners.

Beyond the music and cu-
linary showcases, Me’gong
2025 also offered a vibrant
cultural landscape that cele-

croons Zubeen Garg’s ‘Mayabini’, and a section of music

brated both heritage and in-
novation. Visitors engaged in
traditional sports like Anding
Oka, explored the lively
Brew Village, immersed
themselves in digital experi-
ences at the VR Zone, and
interacted with artisans, danc-
ers, and cultural performers
across the expansive festival
grounds.

The scale, diversity, and
global reach of the festival re-
affirmed Meghalaya’s emer-
gence as a leading force in In-
dia’s concert economy, with
the State increasingly recog-
nised for hosting world-class
artistes, nurturing local tal-
ent, and building a thriving
cultural ecosystem that fuels
both tourism and livelihoods.

Hoolock gibbon
family rescued
in Arunachal

ITANAGAR, Dec 6: A
stranded family of Hoolock
gibbons was rescued after a
challenging four-day opera-
tion in Horu Pahar village in
Lower Dibang Valley district,
officials said on Saturday.

The rescued group, com-
prising an adult male, an adult
female, and a juvenile, was
released inside the Mehao
Wildlife Sanctuary and is now
under intensive monitoring.

“We spotted all three indi-
viduals near the release site
on Friday morning and they
appear to be in a stable con-
dition,” Divisional Forest Of-
ficer of Mehao Wildlife Sanc-
tuary, Mito Rumi, said.

The Hoolock gibbons
were trapped on a 45-metre
ficus tree after agricultural
expansion fragmented the
surrounding canopy.

“Their habitat had been re-
duced to a single tree. With no
canopy connectivity, the animals

were being forced to come
down to the ground, which is
extremely dangerous for an
arboreal ape,” the official said.
Veterinary assessment con-
ducted by Wildlife Trust of In-
dia (WTTI) experts showed the
animals were underweight.
Dr Bhaskar Choudhury of
WTI, who led the veterinary
team, said, “The family had
been nutritionally stressed
and isolated for a long time.
Their survival chances would
have dropped sharply with-
out timely intervention.”
WTI Director Sunil
Kyarong, under whose super-
vision the rescue was execut-
ed, said the operation demand-
ed significant technical skill.
The State Forest Depart-
ment acknowledged the con-
tribution of mountaineering
volunteers. Officials said more
stranded families have been
identified in the agricultural land-
scape of Denlo village. — PTI

2 ‘smugglers’
injured in BSF firing

AGARTALA, Dec 6: Two
suspected smugglers were
injured when BSF jawans
fired rubber bullets at them
in Sepahijala district on Sat-
urday, the police said.

The injured persons were
admitted to the GB Pant
Hospital here, and their con-
dition is stated to be stable,
they added.

BSF jawans who were on
routine patrolling along the
India-Bangladesh border at
Putia under the Kalamchou-
ra Police Station, spotted a
few youths moving towards
the ‘zero line’ with goods to
smuggle into Bangladesh, the
police said.

“The BSF jawans asked
them to stop, but they did not
pay heed. Finding no other op-
tion, the jawans fired rubber
bullets at them,” said the Of-
ficer-in-Charge of the Kalam-
choura Police Station, Arup
Debbarma. He said that the
injured were shifted to the GB
Pant Hospital, and both of them
are out of danger as the jawans
used non-lethal weapon.

“It appears both injured
persons are minors, but we
have to verify their documents
to match the claim over age.
Investigation is on,” he said,
adding that a police team is pa-
trolling at Putia and its adja-
cent border localities. — PTI

CORRIGENDUM-

FORM -A

published in:

+Amor Assam, dated 05.12.2025, Page 2

commencement is 04.12.2025.

This is with reference to the Public Announcement (Form A) issued by the undersigned
Interim Resolution Professional for the creditors of M/s Abutani Mercantile Private Limited and

» The Assam Tribune, dated 05.12.2025, Page 7

In 8. No. 6 of the said Public Announcement, the date of commencement of the Corporate
Insolvency Resolution Process was inadvertently printed as 10.11.2023. The correct date of

All other particulars provided in the Public Announcement remain unchanged.

IBBIIPA-001/IP-P00868/2017-2018/11446 Mob 9811138823

Kamal Agarwal
Interim Resolution Professional
M/s Abutani Mercantile Private Limited

application” project No:

infiitg_recruitment

Advt. No: IITG/I1&SI/Project Staff Rectt-2025/79

Indian Institute of Technology Guwahati
Guwahati-781039, Assam

Research and Development Section
Online Interview for the post of JRF (GATE) under the sponsored project
titled “Development of finite element model for coupled thermo-
mechanical analysis of shape memory alloy actuated structure for space
xxMEISPISRO00820xxAB101 from the
Department of Mechanical Engineering, IIT Guwahati on 2™ January,
2026. For detailed advertisements may please visit https://www.iitg.ac.

HoS (R&D)

Chariali to Mission Chariali.

m ASSAM ELECTRICITY GRID CORPORATION LIMITED

NOTICE INVITING TENDER

1. NIT No: AEGCL/DGM/TTC/TEZ/T-20/2025/307 Date: 08-12-2025
2. Name of work: Engagement of surveyor between different
spans of different transmission lines under Depota Division for
shifting of EHT line due to four (4) lanning of NH-15 from Baihata

3. Cost of Bid document: X1000.00.
4. Tender start date and time: 10:00 hrs of 08-12-2025.

Interested bidders may download the bidding documents from
AEGCL's website: www.aegcl.co.in

EA/Advt/25-26/13

Sd/- Deputy General Manager
Tezpur T&T Circle, AEGCL, Tezpur

ASSAM ELECTRICITY GRID CORPORATION LIMITED

NOTICE FOR PRE-BID MEETING

-

Tender Reference no.| AEGCL/DGM®/Tech-002/BB/Part-10/21-22/140
Dated 15/11/2025

N

Funding source

Bijulee Bhawan Maintenance

w

Type of notice

Pre bid meeting

AEGCL/MD/T-872/PR/2025/Pamm/013

It is for information of all concerned that as per Section 4: 'Pre bid
meeting’ of tender document for 'Supply and Installation of CCTV
system at Bijulee Bhawan building and premises, Paltan Bazar,
Guwahati-01, a pre bid meeting has been scheduled on date
09/12/2025 at 12:00 hrs (IST) at Ground floor Conference Room,
Bijulee Bhawan, Paltan Bazar, Guwahati-01.

Sd/-
General Manager (M&PR),
AEGCL, Bijulee Bhawan,
Paltan Bazar, Guwahati-01

@® IDBI BANK

Office Premises required at Jorhat, Assam
Bank desires to acquire on long lease, commercially approved office premises for banking activities

for location as per details mentioned below :

IDBI BANK LTD.
Website - https:/iwww.idbibank.in
CIN - L65190MH2004G0I1148838

Branch Location|Carpet Area required

Application to be submitted to

Jorhat, Assam 1000 - 1200 sq.ft.

Shri Debtanu Sengupta, DGM & Regional Head,

IDBI Bank Ltd, GS Road, Guwahati - 781005

will only be accepted.

The premises should be located strategically on the main road preferably on Ground / First
Floor having good frontage, visibility, adequate power supply and parking facility. Interested
parties owning suitable premises may apply to address mentioned in front of respective
location within 10 days. Applications received by 6:00 pm on or before 17th December, 2025

The applications should be made as per the "Instructions / Guidelines for submitting the
offer”. Estate agents offering premises should submit their offers with full details along with
authorization letters from landlords. No brokerage will be paid by the Bank. IDBI Bank Ltd
reserves the right to accept or reject any or all the offers without assigning any reasons
thereof. Performa and other details can be downloaded from our website www.idbibank.in
under Notices-Tenders or collected from any of our branches.

Place : Guwahati
Date : 07-12-2025

Sd/-
Zonal Head, Guwahati Zone|
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CLASSIFIED

ADVERTISEMENT

J AND C BOOKS

1. New MCS Guidebook by
Amar Krishna Paul 2. New
Education Policy @160/-
3. New Criminal Laws
@600/- 4. Update
Northeast GK @200/-
5. Update India GK@200/-
6. Update World GK@200/-
Contact: 9435117039 or
jncnewdelhi@gmail.com.

2 Katha near Ulubari/
3katha at Beltola,1.10
katha at sreenagar, 2 Katha
at Lokhra /3 bigha Pamohi/
1b land with godown at
Pamohi / 2b,3b,4b,5b,6b at
Amingaon,Gauripur/ 5b,7b
developed land at
Madanpur / 4b developed
1st plot at Baihata Rangia
Road / 2b,3b,4b,8b land at
Mirza, Rampur and many
more plot. Office for Sale:
2000 sqft Kumarpara/ 1800
sqft Rehabari /1500 sqft,
3400 sqft at G.S. Road.
Contact for Purchase &
Sale Land, Commercial
Space. SHREE JAIN
PROPERTIES,9864034949

GW25000915

LAND & PROPERTY

AFFIDAVIT

12, Maijan Bora-2 (3l[e4i5
THIE @Ieal @R I @,
(T 0 Miss Niharika
Saikia< IS &ANI-2lqS
(T CE GHEC Maijan
Saikia 31 S T
AFOCS Maijan Bora Sl
Maijan Saikia AGFIRIF!
e |

Maijan Bora
W/o. Rakesh Saikia
Chutia Gaon, Bokalai
Dist.- Golaghat
J88939

I, Mira Devi Nath, resident
of Koroiati Gaon, P.O. &
P.S.- Bokakhat, Dist.-
Golaghat, hereby state that
my correct and actual name
is Mira Devi Nath. In my
land records it was
mistakenly records as Mira
Nath. | declare that Mira
DeviNath and Mira Nath are
the same and single person
i.e. myself.

J88941

Two warehouse measuring
1700 Sq.ft & 5500 Sq.ft
available on rent at
Boragaon, Guwahati.
Call : 9435345632 /
7002023433

NAME CORRECTION

WAREHOUSE ON RENT

I AJAT ORANG hereby
declare that in Aadhar Card
vide No. 750078527734,

AFFIDAVIT

FOR RENT

Available Road facing
SHOWROOM 550sq ft,
SHOPS 500sq ft, shop
1500 sq ft at Kalapahar
Colony Bazaar, Guwahati
Ready for Occupancy call
7002961268, 943504148.

PUBLIC NOTICE

I, Sita Ram Saluja S/o
Dhanpatrai Saluja, R/o H
No 18, P B Road, Rehabari,
Guwahati, Assam 781008
declare that my date of
birth and father name
was wrongly updated as 01/
01/1966 and Sudhangshu
Chakraborty in my EPF
A/c having Member ID
NEGHY00028510000000003.
The my actual date of birth
is 01/10/1942 and father
name is Dhanpatrai Saluja
respectively vide Affidavit
before Notary Kamrup (M)
on 05/12/2025.

NAME CHANGE

| TAYABUR RAHMAN

LASKAR, Rongpur
Boalipar, Hailakandi. |
TAYABUR RAHMAN

LASKAR F/o FATEHA
YASHMIN, resident of
Appin Part-1, P.O: Rongpur
Boalipar, Dist: Hailakandi,
Assam do hereby affirm
and declare that my
daughter's actual name is
FATEHA YASHMIN by an
affidavit before Notary,
Dhakuakhana, Lakhimpur
on 29-11-2025 bearing No.
0022446353 and Certificate
No.IN-AS1648740828391.

NAME CHANGE

I, Rohini Vijaykumar
Subhani, wife of a serving
soldier, resident of Village-
Bhatkuli, Post-Bhatkuli,
Tahsil-Nandgaon
Khandeshwar, District-
Amravati, State-
Maharashtra, PIN- 445321,
hereby declare that | have
changed my name and
shall henceforth be known
as ROHINI only. This
declaration is made as per
Affidavit Regd. No. 42859,
dated 03/12/2025.

NAME CHANGE

| have changed my name
from Nabonita Goswami to
Nobonita Goswami by an
affidavit Notary Public
Kamrup (M) Assam
Guwahati on date 05/12/
2025. | shall be known as
Nobonita Goswami for all
purpose from today.

LOST
| Simpi Saikia Das have
lost my Pan Card

(FDUPS2907A) and Aadhar
Card (8713 1509 4171) and
Simpi Saikia Das is also
named as Simpi Saikia
which is approved by our
Honourable Court.

SITUATION VACANT

Eligible candidates are invited for appearing in "Walk-
in-Interview" which will be held on 23-12-2025 for 01
(one) post of Accountant (Contractual) for a period
of 11 months (purely on temporary basis) in Assam
Science Technology and Environment Council
(ASTEC).

For details :- please visit our official website
https://astec.assam.gov.in.

Sd/-
Director
ASTE Council
DIPR/DF/AMR/1475/6-Dec-25

SHORT NOTICE INVITING TENDER
Memo No: GLP/SSA/Tender/540/08/Pt-1/8550

Sealed tender affixing non-refundable court fee stamp
of Rs. 8.25 (Rupees eight and twenty-five paisa) only is
hereby invited from reputed stationery shop/Register
supplier for supply of TLM (Teaching Learning Materials)
for NRSTC and RSTC learners under Samagra Siksha,
Goalpara. Interested bidder may collect tender document
from the office of the undersigned in all working days from
05/12/2025 to 26/12/2025 on payment of Rs.100.00 (Rupees
One Hundred only) non-refundable in the form of DD. The
Tenders will be received up to 2.00 PM on 27/12/2025 and
will be opened on the same day at 3.00 PM at the office of
the undersigned.

District Mission Co-ordinator,
SS, Goalpara
DIPR/CF/AMR/2965/6-Dec-25
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AFFIDAVIT

I, SMT. PRIYASHA AICH,
D/o Sri Shibu Aich, R/o
Khageshwar Road, Bengali
Girls' High School Road,
Ward no. 13, P.O.& Dist.
Tinsukia have changed my
name from PRIYASHA
DUTTA to PRIYASHAAICH
for all purpose by an
affidavit before the
Executive Magistrate,
Tinsukia on 04-12-2025.
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NAME CHANGE

| have changed my name
from Mohammed Sahab
Uddin Ahmed to Sahab
Uddin Ahmed by swearing
a notarial affidavit at
Guwahati. From today
onwards | will be known as
Sahab Uddin Ahmed for all
purposes.
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Regards —

Name : Smt. Sharda Pandey
W/O - Late Kamal Narayan Pandey
R/o - Ornate Enclave, 4C, August Kranti Path, Beltola
Guwahati, Assam, Pin-781028
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Tender Notice
N.LT. No: 6 of 2025-26

Sealed tenders affixing non- refundable court fee stamp of Rs. 8.25 (Rupees Eight and Paise Twenty Five)
only in prescribed forms are invited from the Registered Contractors / Firm Class-I/Il category under Irrigation

Department, Assam for the following different groups of works.

Estimated Amount (Rs.)
Sl. No. Name of Work Head of Account including GST & Labour -
Cess, etc.
Replacement of 3 HP Monoblock pump set in the | 2702-02-103-0152- Rs. 85,000.00
1 office of the Chief Engineer, Irrigation, Assam, | 000-17-05-EE-VGA | (Rupees  Eighty  Five
Chandmari, Guwahati-03. Thousand) only
(M& R for the year 2025-26)

Earnest Money: 2% of Estimated Amount (1% in case of SC/ST/OBC) subject to production of valid caste certificate

issued by competent authority.

The Tenders along with terms and condition will be received in the office of the undersigned up to 12:30 PM
of 08/01/2026 and the same will be opened at 2:30 P.M of 08/01/2026 in presence of tenderers or their authorized

representatives (if any).

If the office remains closed on the due date of opening of the Tender due to any unforeseen reason, then the
same will be received and opened on the next working day at the same time and place, for which no separate
communications would be made which may please be noted while other terms and condition will remain same.

The tender documents can be seen in http://sppp.assam.gov.in from 13:00 Hours of 05/12/2025.

Detailed Tender documents along with terms and condition may be had from the office of the undersigned
from 13:00 Hours of 05/12/2025 on written request and payment of Rs.100.00 (Rupees one hundred) only in the form

of IPO duly pledged to the Executive Engineer, Palashbari- Jalukbari Division (Irrigation), Palashbari.
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No. NLMB/MTECH/2025-26/59
PRESS NOTICE INVITING TENDER

Executive Officer, North Lakhimpur Municipal Board invites sealed tender affixing court fee
stamp of Rs. 8.25 from eligible Contractors, registered with APWD Assam or Contractors
registered with other State/ Central Government Departments for following work under 15" FC
untied Grants within North Lakhimpur Municipal Board of Lakhimpur District.

Detail NIT which may be seen at the office of the undersigned during office hours w.e.f.
06-12-2025.

SI.No/ Approx Tender |Cost of Tender Time
Group Name of Work Value of work | documents |completion
No of work

Improvement of Radhagobinda Path
(Right Side) last part in ward No 12B, North
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No.NIT/JTTRD/2024-25/001
PRESS NOTICE INVITING TENDER

Executive Engineer PW.D, Jorhat & Titabor Territorial
Road Division, Jorhat on behalf of Governor of Assam invites
bid from the approved and eligible contractors registered
with Assam PWD (Roads) for the work "Improvement of
Road by GWC under SOPD-G for the year 2025-26" (Jorhat
LAC) in 2(two) Nos. of Packages for Rs. 29.58 Lakhs
(Approx. inclusive of GST & Labour Cess). Details may be
seen at the office of the undersigned during office hours.

Sd/- Executive Engineer PW.D,
Jorhat & Titabor Territorial Road Division,
Jorhat

DIPRCF/AMR/3019/7-Dec-25
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No. NLMB/MTECH/2025-26/57

contractors registered with Assam PWD (Roads) for Re-Construction/ Improvement of roads in Dibrugarh District under
Mukhya Mantrir Path Nabikaran Achani (MMPNA) under SOPD-G for the year 2025-26 amounting to Rs. 373.52 Lakhs
(Approx. inclusive of GST and Labour Cess) as detailed in the Table. Details may be seen at website-
www.assamtenders.gov.in and also at the office of the undersigned from 11/12/2025 during office hours.

Amendment /Addendum to the SBD, and further notifications, if any, shall appear on the subsequent notice at the
office of the undersigned during office hours. Other details can be seen in the bidding documents. It is the bidder's
responsibility to check about any latest information related to the tender at the office of the undersigned during office hours.

Schemes are not yet sanctioned and the work will be allotted subject to the approval from the competent authority. In

the event of non-sanction of the schemes, the bids may be cancelled and no claim what so ever on this account shall be

entertained from the Contractors. Table
Sl. No. Name of LAC Nos of Packages Approx. Estimated Amount (Rs. In Lakh)
1 Chabua-Lahowal 1 60.20
2 Khowang 2 171.90
3 Tingkhong 3 141.42
Total = 6 373.52

Executive Engineer, PWRD
Dibrugarh, Chabua- Lahowal, Khowang &

DIPR/CF/AMR/2982/7-Dec-25 Tingkhong Territorial Road Division, Dibrugarh

No.SIPRD-67/2022/73
ENGAGEMENT NOTICE

GBSIPRD, Assam under the Depanmcm of Panchayat & Rural Development, Assam proposes to
conduct Walk-in-interview at the premises of GBSIPRD, Assam at G.S. Road, Khanapara, Guwahati-22 for
the under mentioned posts on contract basis.

Sl. No.of | Fixed pay ——_— : Date of
No. Name of Post Vacancy | (Per Month) Qualification & experience . £ty
1 | Electrician 1 Rs.15,000/- | HSLC with Certificate of Electrician

Trade [2-year duration] from ITI
(recognised by NCVT). The candidate
must have minimum 3 (three) years of
working experience in attending/trouble
shooting in domestic electrical setup,
operation & maintenance of electrical
systems in Offices/Organisations.

12" December,
2025

The interested candidates fulfilling the qualifications & experience are required to appear before the
selection committee with original copy of testimonials in support of qualifications & experience as per the
interview schedule above. Further information is available at www.sird.assam.gov.in.

Canvassing in any form will be treated as disqualifications.

Sd/-
Special Secretary to the Govt. of Assam
Panchayat & Rural Development Deptt. &

Director, GBSIPRD Assam
DIPR/DF/AMR/1489/7-Dec-25

1 LakhimptL_lr under 15" FC Untied Basic | Rs. 7,99,970.00| Rs.300 in 30 days PRESS NOTICE INVITING TENDER
grant (1h |nsta|m2en2t) fgr the year 2024-25 shape IPO Executive Officer, North Lakhimpur Municipal Board invites sealed tender affixing court fee
during the year 20 5’_ 6 stamp of Rs. 8.25 from eligible Contractors, registered with APWD Assam or Contractors
I(g%ﬁ\tlegiedrg) oian\l;lanr% N,\?(’)“91harN|Z?m registered with other State: Central Government Departments for following work under 15 FC
2 Lakhimpur under 15" FC Untied Basic | Rs. 7,99,600.00| Rs.300 in 30 days untied G.rants Wlthln North Lakhimpur Munlcu.)al Board of Lakhlmpur Dlgtrlct. .
grant (1¢t instalment) for the year 2024- shape IPO Detail NIT which may be seen at the office of the undersigned during office hours w.e.f.
25 during the year 2025-26 06-12-2025.
Sd/- SI.No/ Approx Tender |Cost of Tender Time
Executive Officer, Group Name of Work Value of work | documents |completion
DIPR/CF/AMR/3010/7-Dec-25 North Lakhimpur Municipal Board No of work
Improvement of late Anuwar Ali Hazarika
GOVERNMENT OF ASSAM Path in ward no 13, North Lakhimpur
OFFICE OF THE EXECUTIVE ENGINEER, PWD 1 | under 15" FC Untied Basic grant (1*| s 7,09,086.00| Rs.300in | 30 days
DIBRUGARH, CHABUA-LAHOWAL, KHOWANG & TINGKHONG instalment) for the year 2024-25 during shape IPO
TERRITORIAL ROAD DIVISION, DIBRUGARH the year 2025-26
No. EE/DCLKT/NIT/SOPD-G/1/2025/9 _Improvement of Masid Roac_i & Anupam Path
PRESS NOTICE INVITING TENDER 2 | inward o 14B, North Lakhimpur under 15" | oo 7 99 85000 Rs.100in | 30 days
FC Untied Basic grant (1% instalment) for the shape IPO
The Executive Engineer, PWD, Dibrugarh, Chabua-Lahowal, Khowang & Tingkhong Territorial Road Division, year 2024-25 during the year 2025-26 P
Dibrugarh on behalf of the Governor of Assam invites bids for 6 (Six) Nos of Packages from the approved and eligible Sd/-

DIPR/CF/AMR/3006/7-Dec-25

North Lakhimpur Municipal Board

Executive Officer,

No. SSA/IKAM/ST/TLM/Seasonal Centre/58/20247/728

NOTICE INVITING TENDER

Amingaon.

(Rupees Three hundred only) per set of Bid Document
on the same day at the office of the undersigned.
any reason.

the next working day at same time and venue.

DIPR/CF/AMR/3022/7-Dec-25

Sealed tenders affixing non-refundable Court Fee Stamp of Rs. 8.25 (Rupees Eight and
paise twenty five only) in two bid system (Technical and Financial bid) are invited from Govt.
registered firms/suppliers/manufacturing unit/distributors or individual firms for Supply of
Teaching Learning Materials, Identity Card, School Bags & Uniform under SS, Kamrup,

The detailed specification of each item, terms and conditions thereof contained in the form
of Bid Document may be obtained from the office of the undersigned on any working days from
08/12/2025 to 18/12/2025 at 11AM to 4PM on payment of non-refundable amount Rs. 300/-

The tender will be received on 19/12/2025 up to 1:00 p.m. and will be opened at 3:00 p.m.
The committee reserves the right to accept or reject any or all tenders without assigning
In case of the date of opening of bid document falls on holiday the same will be opened on

District Elementary Education Officer, Kamrup
cum District Mission Co-ordinator

SS, Kamrup

NO. DHTCM(C).18/2022/Pt-1/522

SHORT NOTICE INVITING RE-TENDER

Separate sealed Tenders in single bid system in prescribed form affixing non
refundable Court fee stamp of Rs. 8.25 (Rupees Eight and paisa twenty five) only with a
validity period of 180 days to be eventua]ly drawn up in APWD F-2 form for the following
works in different districts of Assam are here by invited from the APWD building Registered
contractors class as shown below under APWD(B), Assam. The tender shall be received till
16-12-2025 upto 2.00 PM and will be opened on the same date at 2.30 PM in presence of the
contractors or their authorized representatives. The tender paper & other details may be
obtained from the office of the undersigned on payment of non-refundable [PO of Rs 200.00
only during office hours in between 10.30 A.M. to 4-30P.M. from 08-12-2025 to 15-12-2025.

Payment will be made subject to availability of fund.

DIPR/C/AMR/1010/7-Dec-25

Sl Name of works and Site Approx. EM Time of Class
No value (Rs. in completion | APWD(B)
Lakh)

1. 2% for General 60 days Class-IIT
Construction works of 9.00 Lakhs & 1 % for & above
boundary wall at HTC Reserved
Amguri in Sivasagar District Categories.
for 2022-23.

2. | Renovation works of HTC 13.50 -do - 60 days -do-
building at Khatowalgaon in
Jorhat District for 2022-23.

Sd/-
Director

Handloom & Textiles, Assam
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INDIAN INSTITUTE OF TECHNOLOGY KHARAGPUR
qAF/ 58/ 2036 TieF 25 TAFT, 2026

cbc21255/12/0019/2526

NOTICE INVITING TENDER
(NATIONAL COMPETITIVE BIDDING)

Assam Medical Services Corporation Ltd. (AMSCL)
invites e-Tender (Parallel rate contract) affixing court fee
stamp of Rs.8.25/-(for bidders within Assam) or IPO of Rs.
10/- (for bidders outside Assam) are invited from eligible
bidders(testing laboratory) for testing of 829 nos. of drugs/
items on emergency basis vide tender no.709778/20667,
dated 05.12.2025. The complete e-tender documents may
be obtained from the website- http://assamtenders.gov.in
from 06.12.2025 to 29.12.2025.

Sd/-
Managing Director, AMSCL
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